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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERAB

|
1
Between //4 Dated: 12, 3‘1993.,//
S.V.Ramanayya - sae Applicant !
And g
1,

!

|
Union of India, represented by ity $§General Manager, South Eastern
Railway, Calcutta,

1

LA B

RespondentsL ﬁ
Counsel for the Applicant s Sri, M.Rajasekharafgeﬂé& or Sri«
P.B.Vijaya kumar //ﬁ
Counsel for the Respondents ¢ Sri. D.Frances Paul, SC for RlYSq
CORAM 3 |

i

/
Hon'ble Mr, Re.Balasubramanian, Administrativep ember L—’/
Hon'ble Mr, T.Chandrasekhar Reddy, Judicial Member

!

The Tribunal made the following order:=- h |
|

When the case was called, Sri. M.Rajasekhara Qeddy, \

appearing on behalf of Mr, P.B.Vijayakumar wanted to withd}awn the

QoA

Copy toi=-

1.

2.

3
4.

Rsm/-

|
Heard Sri, Francis Paul for the respondents.—*%

NOo Costs, k

The Q.A, is dismissed as withdrawn,

Deputy Registrar(Judl.

o
General Manager, South €astern Railway, Union of India, Calcutta,

e
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One copy to Sri, P.B.Vijaya kumar,. advocate, A-9, Vijayapratap. |
Apartments, Atchyuthareddy Marg, Vidyanagar, Hyd-44, ff<{ !
One copy to Sri. D.,Frances Paul, SC for Railways, CAT H%d.*”f }
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. THE HON'BLE MK.YUSTICE V4NEELADRI RAO

(_Dismissed as withdrawn.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYLERABAD,

VICE CHAIRMAN
AND

THE HON BLE MR.Kk.BALASUBRAMANIAN :
MEMBLR(ADMN)

AND

L ]

THE HON'BLE MR.T.CHANDRASEKHAR,
MWYammmwwm

DATED: /-g/é/-1993
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Admitted and Interim directions

issued.
Allowed,

Disposed of with directions

Dismissed
Dismissed for default.
" Ordered/Re jected.

__No-ofder as to costs






